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was traced on gdmission of a case in
Calcutta Medical College Hospitals. A
fleld enquiry was conducted by the
State Health Directorate in collabora-
tion with the School “of Tropical
Medicine. Symptoms of paralysis or
paresis of muscles of legs or hands
without sensory changes were more
or less present in all the 25 cases de-
tected. Of the 4 samples of mustard
oil analysed 2 showed presence of
Tricresyl phosphate, The contamina-
tion was accidental owing to storing
of mustard oil in empty containers of
Trichesyl phosphate.

High level

(c) The State Government have ad-
vised Bhatpara Municipality to ~ollect
samples under P.F.A, Act from differ-
ent shops of the locality and to seize
the incriminated c¢il. The State Gov-
ernment have also issued a press note
requesting the industrialists using
Tricresyl Phosphate to stop sale of
empty containers to the public.

~
7 1Z12 hrs.

CALLING ATTENTION TO MATTER
_/OF URGENT PUBLIC IMPORTANCE

VisiT oF HIGH-LEVEL OFFICIAL TFAM T0
AssaM, NAGALAND AND MANIPUR

SHRI HEM BARUA (Mangaldai):
I call the attention of the Minister
of External Affairs toc the following
mattey of urgent public importance
and request that she may make  a
statement thereon:

“The reported visit of a high
lovel Government of India Official
Team to Assam, Nagaland and
Manipur to study the explosive
situation in the frontier areas and
the outcome thereof.”.

THE PRIME MINISTER., MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): The
visit of senior officers is part of the
normal administrative orocess of
maintaining contacts and making an
on-the-spot study of developments.
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Accordingly, a team of senior officers
consisting of the Secretaries of the
Ministries of Home and External
Affairs and a Joint Secretary in the
Ministry of Defence visited Shillong,
Kohima and Imphal from the 24th to
the 26th March, 1968. During their
visit, they held discussions with the
Governor of Assam and Nagaland,
the State Government of Nagaland,
the Chief Commissioner and Chief
Minister of Manipur. The officers
have submitted a Report to the Gov-
ernment, setting out the results of
their discussions. This Report i3
being studied.
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I should perhaps take this oppor-
tunity to state that measures are
being taken in consultation with the
Government of Nagaland, to further
strengthen the machinery for the
maintenance of lJaw and order in the
State. The visit of the officers pro-
vided an opportunity to strongly
reiterate t{o all concerned that the
Agreement on Suspension of Opera-
tions mus{ be respected in letter and
spirit and its breaches prevented. The
Government of India, on its part,
wishes to implement this Agreement
and it expects the Underground Nazas
to do the same. I should also like to
state that the reported movement of
some underground Nagas to China for
military training and import of wea-
pons is a serious violation of the Sus-
pension of Operations Agreement.
Naturally, we are taking all necessary
steps to prevent such violations of
the Agreement. The violation s
also been brought to the notice of the
Peace Observers' Group.

SHRI S. M. BANERJEE (Kanpur):
1 rise to a point of order...

MR. SPEAKER: In the name of
point of order, I think he wants to
ask a Question,

SHR] S. M. BANERJEE: I am not
asking a question. 1 know the rules
very well.

SHRI NAMBIAR (Tiruchirapalli):
The Home inister is not here.
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SHRI S. M. BANERJEE: My point
or order is this. This calling-atten-
tion-notice pertains to. high level
Government of India official team
which went to Assam, Nagaland and
Manipur to sftudy the explosive situ-
ation in the frontier areas and the
outcome thereof. It means that there
s an explosive situation in those
areas. I am unable to understand
one thing. When the law and order
situation of the entire area is in the
kands of the Home Ministry, may I
know why in this particular matter
the External Affairs Ministry has
been asked to answer this? This is
a slur on us and it means submission
to the hostile Nagas. I want defi-
nite answer from the hon. Prime
Minister,

MR. SPEAKER: She would not
answer this. A point of order is
addressed to the Speaker, not to the
Prime Minister.

SHRI S, M. BANERJEE: | want &
ruling from you. How far is it cor-
rect that this should be answered by
the External Affairg Minister and not
»y the Home Minister?

MR. SPEAKER: The Prime Minis-
ter can answer on behalf of any
Minister. She is the leader of the
whole team and she is the leader of
the House also. Therefore, the
Prime Minister can answer it.

~ W WR AW (Tt zfaor)
az Tz HAT w7 A F fFmr ata A
fFraaga 23, Araw qaq #
LT I

SHRI S. M. BANERJEE: It is too
big a problem for such 3 reply.

MR. SPEAKER: The calling- atten-
tion-notice has been admitted and it
has been addressed to the External
Affairs Minister.

*-f:/wi SN WEHIG T
T TROH & weATd B W7 A
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MR, SPEAKER: I shall not allow
the Prime Minister to answer this
question. This why there will be no
end to it. Whatever it is, even if jt
is a mistake, even if it had been so
addressed by the Member or by the
office, we shall correct il Jater on.
But now, the Prime Minister will 10t
be allowed to answer it, because the
point of order is addressed to the
Speaker and not to her.

SHRI 5, M. BANERJEE: [t must be
corrected. We were assured in the
House last time that it would be rec-
tified. Is Assam u foreign country?

SHRI HEM BARUA: The whole of
the eastern frontier including Assam,
Nagaland and Manipur ig in ferment
and there is an anti-India feeling and
there is an anti-Union-Government
feeling growing in that part of our
country. The unemployment in
Assam  has risen flvefold now.
It was 84,000 in 1951 and in
1967 it has become 4 lakhs. There is
a feeling of economic backwardness
in that State.

As regards Nagaland, the hostile
Nagus are directly under the guid-
ance of China and they are getting
arms and ammunition from that
country.

In Manipur, there is a feeling of
restlessness because of~the fact that
the Manipuris feel that they are being
neglected by the Central Govern-
ment. What is happening is that
there is an explosive situation, and
the Home Ministry has a report to the
effect that within another three
months this explosive situation is
going to burst into a conflagration.
Whatever that might be, anti-national
and anti-social elements are trying to
take advantage of the situation. And
vou know about the broadcasis by
the Peking radio and how they are
providing encouragement to these
people. At the same fime, the extrc-
mist leaders of the Left Communist
Party have also taken advantage of
this. Their bow-and-arrow revolu-
tlon having failed in Naxalbari, they
have now shifted their headquarters
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to Assam with the commanding cen-
tre located somewhere in the Fort
Canning area of Calcutta.

She also knows that that gentleman,
Shah Sayed, whe is said to have in-
volved himself and who is said to be
the leader of this movement called
‘Assam: Sovereignty for Assam’ has
already escaped to East Pakistan. He
is a member of the Jorhat Municipal
Board and he is a big guy. Whatever
that might be, in the context of all
this, may I know whether the official
team that visited Assam, Nagaland
and Manipur has suggested 10 Gov-
ernment that the economy in this part
of the country should be made more
dynamic so as to avoid frustration of
the people? Secondly, may I know
whether this official team has suggest-
ed any political measures 1o arrest
the situation there? Thirdly, may I
know whether this team has suggest-
ed any measures for the disruption of
the links that these people are having
with China and Pakistan? Fourthly,
in view of the fact that I have heard
the Home Minister throwing diatribes
on a political party, may 1 know
whether he proposes’ to take any
measures, and whether the official
team has recommended to him any
measures in order to immobilise the
extremists of the Left Communists
who are directly involved in these
matters, particularly in sabotaging
the present political status of Assam
and making it a sovereign State, and
who are in league with the Naga
hostiles and who are in league with
China where their men are being
trained under the guidance of the
Chinese? May I know whether the
official team has suggested any mea-
sures to immobilise the extremist
leaders of the Naxalbari group of
Left Communists so that the security
in that part of the country in Eastern
India might be ensured?

SHRIMATI INDIRA GANDHI: As
I mentioned in the statement, the re-
port of this Secretaries team Is being
studled. As far as I know, they
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have not made any recommendations
with regard to Assam, but only abowt
Nagaland and Manipur.

With regard to the situation there
being an extremely difficult one, that
is entirely true. We have been in
touch with it even before this team
went. Every measure is being takenm
to see that these wrong influances
which are working in that area are
curbed.

SHRI HEM BARUA: May I rcquest
you to help us and guide us? This
is no reply to my question, I gsked
specifically about the economy in that
part of the country and about politi-
cal measures also. She says that the
official team has not made any re-
commendation. Have these facts been
brought to her notice and is she going
to act on the information?

MR. SPEAKER: This is specifically
about the official team. I do not
think it covers the whole ol the eco-
nomic, political and other matters and
feelings there. She says they are
examining it, and the team’s visit was
not pertaining to Assam,

SHRI HEM BARUA: They have
been to Assam also.

MR. SPEAKER: Earlier, she said
there is pothing about Assam,

W wave< Ty (wafer ): #
TG HAY gF SAA R FU FGT (6
TA RS FTH AT T W w7 ?
T w9 9 & F OF g9 W AT
1 @@t Wi fFar @ wr & 7
T EsTnag & fF aadyr &
AT AT &I A w1 fave
35 qar & " ag W o fefres
F FAAGIIC AT AT IWF HE
s9E T e 2 AR IEd ¥E
W sty wsaw W &oar
T 9gF AT A oF dqdm &=
ey W w0 fewe €T oY
g?
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SHRIMATI INDIRA GANDHI: This
is a suggestion for action. The team
did not go to influence anybody. It
went, as I said, to study conditions in
that ‘area.

Earlier on, Shri Hem Barua said
something about the economic condi-
tions in Assam. We ure certainly
aware of the situation and we agree
that it is very important that steps
should be taken to develop these
border areas and to help the people
their,

st wreme feg ;g9 w4l

YT AT W AGAT F QAT FT AT

2@ 1 T ATAW FIIW

T T Frqer ar fF saowrd

g w& T OF | /9T IW WA

T gnr ?

MR. SPEAKER: She has said it is

a suggestion for action.

SHRI NATH PAI (Rajapur): You
ruled out the question before the
answer,

MR. SPEAKER: I did not rule out
anything.

SHR] UMANATH (Pudukkottai):
You ruled out the question about the
economic aspect.

MR. SPEAKER: She said it only
covered certain matters about Naga-
land and Manipur.

st waT A qer (freArazs )
W ", waq wforgr ai armay
7z Tl afafafasi & = aw
T AT OETeh afwa 2
¥Fo @ F N FF A JwTA
ofaffz Eolw I oifeeT ok
A Wfaas gz wfrwr ¢ fr g9
feer &Y fam 307 qrv & ey
fear sma 1 S @A wE oW
NN wiferTe aftw ¥ afgoe ma
£ 9 I oW o WE O om
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W w3 P W | gwifE 3T %
ary oz fem gar @ Afew
IqF AT W qg AT ArA @ W
g M 3w A fesTTWE TTEE-
fasigx: amm fedew #1, ag fav
gt fer @@ w1 & \uFaw@ A
g Y aqifad) s07 # 0% &7
g @ & qmmoemar ¢ fE
W g gy = @) A fae-
QI W9 |I® FE(H G A4 | T
uftis amer damw @ 9 SRS
I A F I ¥ UF ¥w §

I Hag FB g f& @l
EA AT wws F ek
wim Agr A W fer o

fedsr amma & #rmw qx @ A
Fit 1 W1 A fewqfE
RETT § A W A 1000 IV
¥ o AET G AET w4 | T
™ TO% FT qade AqgaT g Al
IJAHITRTA AT § aTAT ST TE
wriT Ft feafy Pag gy g A
AT g ¥ A gamT w1 AT A qeAr
agar & f ag 91 ow qefafedfa
grasw ¢ 3 % fam g fawatfet
®ET F, AL AT G AT AT
Tq I fwuer w frdew wiame w7
fear sm@ 7

ZAT A7 A% ag frder arma
gl 7Y 5 g9 A & wmRT T
HEIE a7 =7 ao 3T 7 fFar g7

T I A FH L

falrar ag ¥ frag & =we
¢ w gw fafrt ® e s
Ty ¢ AT A @y mwmer
g g7 fafesd i gw ifadmr
afs <t of oA fogme gF |
qET R ag TR ATy 7
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wwat gfen il cTEEE €9
F g AT F oA IO 9B T
o v A ag € Sl
gt g A fedy w@w ¥
oY T FEH QAT E | IF A
g ¥ A FT &1 F1E qo7 g0 A
) ogras ‘B WaAraw & Al
gar ®f WY1 Agr I oAz
wr e wgd g gz TAAE fronw
o %T% ¥qr faqr wwm wmAw
W WIS A A WA A wgwA g
feag gem ® *gr N A A
t | @0 I WA AaREd o oFan

T g dqr?

s Fw M AR Tt qA A
@G frsar W aedl w1 R g
M ? gad ar & 7z g2 41 frowg
% v fadgr ag 7 78 fFag wrew
wfram & wrAeA vea & oo Aare ¥
4 % W9 IT A fFdr OF57 F1 ATA-
dtg A w4T wifE gw 3w vR
gfF wm fFemar agwer § 7

wrad gfeor o . gEsT W@
wars Xogg TIF(F | A@T 9T U
99 g€ ¢ St fEwaa g amzAr
%t e wliasae TII9 79 TWG HAA
g AT WA 1 m e #
wt sl § o7 A f I |G
vovar § @f arg g gy A aar
o WY 7Y & =ifE fE S AT
gaTdr ATH § IR0 A gH mwOAT oA
FAE | TAFT W e THAT
«fgT | 9@ ARATT WA & gEr
oz gaT 91 A IWH g AT
7% UdE gar ar fF ATTeE A
amer  oweew nem fafast %
A R | Afw agi grIw A 5w F T Wr
O H A IMaE & &€ AmAT
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azedl T ag A 9arE & fF AvmeaT
atn fafree<s & gmadr g ofgn
wafqe g7 or z@ AmAT Tadds
T AT FT @ E

12,25 hrs.

RE. INCIDENTS CONCERNING
HARIJANS

MR. SPEAKER: I have got notices
of some call-attention-motions parti-
cularly about some incident concern-
ing Harijans apart from what they
gave notice last time regarding some
incidents in Andhra; this is about
children being burnl in Kanpur and
so on, Last time, I had mentioned
that we would have a discussion the
moment the Home Minister gets some
details about the incidents, ladies
being paraded nakéd and so on. It
is now alleged that these things are
going on in U.P, algo,

Some hon. Members seem 1o feel
that I am not taking these things
seriously. I take serious notice of
these things. But the point is that
the Speaker cannot send anybody to
obtain information; he can only allow
a discussion here. That [ have al-
ready announced on the floor of the
House, that it will take place the
moment the Home Minister gets the
necessary information. I have no
agency anywhere to get information.
I am prepared to allow a discussion
even here and now, but the Home
Minister must be ready to reply.
Therefore. 1 am appealing to hon.
Members to make no mistake about
my position in the matter. I am very
sorry and I am veéry unhappy and as
an Indian I feel agshamed if a Harijan
boy, or, for that matter, any boy is
burnt alive. Everybody is ashamed.
Therefore, these few members should
not feel that they are only concerned
and nobody else is concerned, 1 will
allow a discussion the moment the
Home Minister gets the information.



